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Petition(s) for Special Leave to Appeal (Civil) No(s).26965/2012

SANTA LAL (D) TR LRS. & ANR Petitioner(s)
VERSUS
M S FI RM REKH CHAND GANPAT RAl FI RV&ORS Respondent ('s)

(Wth prayer for interimrelief and office report )

Date: 26/11/2012 This Petition was called on for hearing today.

For Petitioner(s) M . Raj at Khatri, adv.
M . Subranoni um Prasad, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await return of notice of all the respondents.
List the matter on 23.01.2013.
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